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The Minister of Natural Resource
(Shri K. D, Malaviya): (a) and (b). Yes, Sir

. . . 1
(c) The matter is under consideration o
the Government,

Post-Institutional I'raining in Engi-
neering .

t

*559. Dr. Satyawadi: Will the Minister of
Education be pleased to state: )

(a) whether the selection of candidates
for post-institutional practical training in
Engineering and Industrial establishments
has been completed for 645 senior and 227
junior stipends for 1955-56; and

(b) the pattern for selection of the In-
dustrial establishments for training of those
candidates ?

The Minister of Education and Na
tural Resources and Scientific Research
(Maulana Azad): (a) Selections have been
completed for the award of §69 senior and
208 junior stipends. For the rest selections are
being made.

(b) Tae industrial establishments are
selected on the basis of the nature and scope
of training facilities available in them, their
active interest in the training programme
a1d the need for training in particular fields.

8$.8.0’s. Office, Calcutta

*575. Shri V. P. Nayar: Will the
Minister of Defence be pleased to state:

(a) whether there has been a case of
defalcation receutly in the office of the
$.8.0., Calcutta Fort Area;

(b) if so, the amount involved; and
(c) the nature of enquiries made?

The Deputy Minister of Defence
(Sardar Majithia): (a) Yes, Sir.

(b) Rs. 79,506/12/2.

() A Court of Inquiry was held to in-
vestigate the loss. It is reported that the
Officer involved has voluntarily confessed
that he used the money for private purposes.
Steps are now being taken to try the accused
by Court Martial.

Self-loading Rifles

. *$76. Sardar Iqgbal Singh: Will the
Minister of Defence be pleased to state:

.. (a) whether Government have con-
sidered the question of introducing sclf-
l::gmg rifles in the Armed Forces recently;

(b) if so, the decision taken thereon ?

The Minister of Defence (Dr. Katju):
(®) ani (b). A proposal to introduce s self-

oading rifle in the Armed Forces is under
consideration,
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Central Excise Staff

308. Shri H. N. Mukerjee : Will the
Minister of Finance be pleased to state
whether it is a fact that notices were served
on certain employees of the Central Excise
at the Shillong Collectorate calling on them
to show cause why their services should not
be terminated f - failure to pass an examina-
tion in Hindi

The Minis::r of Revenue and De-
fence Expenditure (Shri A. C. Guha):
Notices were served in accordance with the
departmental examination rules on fourteen
employees as they failed to pass the depart- .
mental examination but on further examina- *
tion all of them have been allowed a further
chance to pass in Hindi.
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Court Martials

310 Sardar Hukam Singh:
* L Shri Bahadur Singh:

Will the Minister of Defence be pleased
to state:

(a) the number of General and Disrict
Court Martials held against the Defence
Services personnel during 1955;

(b) the crimes for = which they were
tried; and

(c) whether any particular crime, ot_i'e_nc?
of misdemeanour has increased since partitio 1

The Minister of Defence. (Dr. Katju)
(a) 48 and 67 respectively.

. e
(b) Mainly for ebsence witheout }cav
insubordination and other acts prejudicial t
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good order and military discipline ; and offen -
ces apch as theft, fraud, misuse or misappro-
priation of Government property.

(c) No.
Displaced Persons in Armed Forces

Sardar Hukam Singh:
3. {Shrl Bahadur Singi:

Will the Minister of Defence be pleased
to state:

(a) what percentage of the Armed

Fo;ces personnel consists of displaced persons;
an

(b) what is their number ?

The Deputy Minister of Defence
(Sardar Majithia): (a) It is not in the public

interest to disclose the information on thke
floor of the House.

(b) This information is being collected
and will be laid on the table of the House as
soon “as possible.

Secondary Education

{' Sardar Hukam Singh:

Shri Bahadur Singh:
312.{ Shri M. L. Agrawal:
Shri Shree Narayan Das:
Shri Ram Dass:
| Dr. Ram Subhag Singh:

Will the Minister of Education be
pleased to state:

(a) the amount sanctioned by Govern-
ment for the reconstruction of Secondary
education State-wise during 1954 and 1955;
and

(b) the amount actually used so far?

. The Minister of Education and

Natural Resources and Scientific

Research: (Maulana Azad): (a)
A statement showing the grants sanctioned
during 1954-55 and 1955-56 is laid on the
Table of the Sabha. {See Appendix III,
annexurc No. 72].

(b) The information is being collected
from the States and will be furinshed later.
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